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Equitable promotional avenues to
the staff of KVS

*687. SHRI PRAVAT KUMAR
SAMANTARAY;

SHRI SARADA MOHANTY:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleas-
ed to state:

(a) whether it is a fact that the
Board of Governorg of Kendriya Vid-
yalaya Sangathan in itg 56th meei~
ing has decided to constitute a com-
mon cadre of non-teaching staff of
KVS schools, regional offices and
Headquarter offices to improve the
efficiency and to provide equitable
promotional avenueg to the staff; and

(b) if so, the present state of the
decision and time schedule for its im-
plementation?

THE MINISTER OF HUMAN RE-
SOURCR DEVELOPMENT (SHRI
ARJUN SINGH): (a) No, Sir. The
Board of Governors of Kendriyg Vid-
yalaya Sangathan hag only authoris-
ed that the matter be examined by a
Committee.

(b) Doeg not arise.

Extension of inceniive stheme for
sugar factories

663. SHRI SURESH KALMADI:
Will ¢the Minister of FOOD be pleas-
ed to state:

(a) whether it ig a fact that Gove
ernment have received several re-
quests for the extension of incentive
scheme for sugar factories, which
lapsed on 31st March, 1994; and

(b) it so, what i3 Government’s
reaction thereto?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI
KALP NATH RAI): (a) Yes, Sir.

(b) Extension of applicability of
the Incentive Scheme, 1993 beyond
81.3.1994 ig under review.
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Three language formula for improv-
ing education

*670. SHRI S. MADHAVAN: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) what are the three languages
to be studied under three language
formula;

(b) whether English language is
compulsory under thig formula; and

(¢) whether Hindi language ig also
compulsory under this formula?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) The Three
Language Formula which applies to
Secondary Stage of School Education
provides the following:—

For Hindi Speaking States

Study of 3 Modern Indian Langu-
age, preferably one of the Southern
languages weapart from Hindi and
English. o

For Non-Hindi Speaking States

Study of the regional language
apart from Hindi and English,

(b) and (c) Yes, Sir,
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Government land under Qccupation
of Delbi Race Course Ciube

*672, SHRI SANJAY DALMIA: Will
the Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) whether it is a facy that the
Delhj Race Course Club has been oc-
cupying Government land on lease;

(b) if so, nt what rate, terms and
conditiong and what is the expiry
date of the leage;

(c) whay ig the existing market
rent for similar kind of land on lease
and whether the same amount is be-
ing cherged from Delhj Race Cuourse
Club; and

(d) if not, what are the rea@sons
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Race Course Club is occupying Gow-
vernment land on (emporary lease,

(b) The details of land rates, {ermsg
and conditivng including (he cxpiry
date of lease deed is given in en-
closed Statement (See below)

(¢) and (d) The land rates are
notified depending on the utilisalion
of land, Therefore, the same are
notified for residential, comercial pur-
poses. For institutional utilisation
different se; of rates are prescribed
depending on the purpose for which
lJand is used. In this particular case,
utilisation of land ig for club (re-
creational) and green (open area),
The club is being charged premium
at the rate of 25 percent of the insti-
tutiona] rate of Rs. 39 lakhs per acre
per annum plus 2.50 percent of pre-
mium as annual ground rent inres-
pect of built up area for the period
from 1.1.90 to 31.12.94, For green
area (open space) the club is being
charged annual licence fea @ Rs. 1000
per acre w.e.f. 1.1.85, These were
the rates for covered area and green
area applicable to such institules ar
tha, time. The present rate charge-
able from such institutions are @
% per cent of the institutional rate of
Rs. 70 lakh per acre for the covered

therefor? area and Rs. 5000 p.a. per acre or

green area (open space). Details of

THE MINISTER OF URBAN Jand rates for the allotted for vari-

DEVELOFPMENT (SMT. SHEILA ' ous purposes by the Ministry are

KAUL): (a) Yes, Sir. The Delhi ' given in the enclosed Statement-il
Statement-I

Details of land rates and terms & conditions

The Delhi Race Club is occapying 53.252 acres of land on lease for the period from 1-1-85 fo
31-12:94, The rates for covered area and green area are as under:—

(A) Rent for Covered area (2 148 aores)‘

Period Premium

1-1-85 25% of Rs. 6
to

31-12-89 Iakhs per acre

1-190 25% of Rs. 39
to

31-12-94 , lakhs per acre

Annual Remarks
2.50% of the Rs. 6 lakhs was
premium institutional land
rate on [-1-85.
2.50% of the Rs. 39 lakhs was
instititional  land
premium rate  on 1-1-90.




